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Date: 07.10.2024

To,

Mrs. Sarada Ramaswamy,

502, Galassia Apartment,

Off. Link Road, Kandarpada,
Dahisar West, Mumbai-400068

Subject: Rejection of Claim under Regulation 31(3) of the Insolvency and Bankruptcy
Board of India (Liquidation Process) Regulations, 2016

Dear Madam,

I, Sudhir Manikrao Laad, the duly appointed Liquidator of M/s Car Bazaar Automobiles Pvt.
Ltd., write to inform you about the status of your claim submitted under the Liquidation
Process of the said company.

Your claim dated 13.12.2023 for an amount of Rs. 19,75,000/-, which was accepted in the
second SCC Meeting hold on 27.01.2024 has been carefully reviewed in accordance with the
Insolvency and Bankruptcy Code, 2016 and the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016.

After due verification of the documents and information provided and after discussion in the
fifth SCC meeting hold on 7.10.2024, I regret to inform you that your claim has been
rejected as per Regulation 31(3) of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016 on the ground of non submission of reliable
supporting documents and your claim amount does not reflect in the Audit Report and Bank
Accounts of the Corporate Debtor.

Pursuant to Regulation 31(3) of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016, you are hereby notified of this decision.

Liquidator of M/s Car Bazaar Automobiles Pvt. Ltd.

IBBI Registration No. IBBI/IPA-002/IP-NO0956/2019-2020/12994
Email: liquidation.carbazaar@gmail.com / cslaad @gmail.com
Contact No. 9422709445




